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& fighters

[Dr. Shyam Sundar Mohapatra]

through a gentleman. The police offi-
cer wrote “it is not a case of murder
for gain and the file may be closed".
He wrote this on 2-5-1983. Madam,
is it' always the case that murder
should be for gain? If it is not for
gain, then, should the file will be
closed and the accused will be set
{free?

Mr. Arun Nehru, the versatile Min-
ister for Interior wrote to me a long
letter saying that this (law and order)
is a State subject according to Con-
stitution. Madam, there are innum-
erable cases from the time of inde-
pendence where the Central Crime
Branch, Central Vigilance and all
Central investigating Bodies have
intervened when the State agency had
failed. Even in the case of Mr. Bhan-
dari, Chief Minister of Sikkim the
CBI has enquired into his conduct.
It is not the fact that Central agency
will not enter into the State subject.

With these words, Madam, 1 say,
that the Homre Minister may again be
pleased to take up the law and order
situation in the State of Orissa,

Thank you.
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REFERENCE TO .THE DEVELOP-
MENT OF KAKINADA AS A MAJOR
PORT

SHRI B. KRISHNA MOHAN (An-
dhra Pradesh): Sir, may I, with your per-
mission, bring to the notice of the Gov-
ernment about the long standing demand
and absolute need of development of
Kakinada minor port in Andhra Pradesh
as a major port. To justify my conten-
tion and also the State Goverament’s con-
tention, proposal as was sent to the Gov-
MPs
from Andhra Pradesh mst the Prime
Minister and submitted a memorandum
also,

The port of Kakmada a sheltered an-
chorage harboup is the Principal sea port
amongst the minor portgs under the con-
tro] of Andhra Pradesh State Government,
This is acclaimed as the safest natural
open anchorage port on the east coast
of India and with the present available
facilities, about 10 shipgs can be handied
simultaneously at this port throughout the
year,

Recently the traffic at the port of Kaki-
nada had picked up remarkably, increasing
by about 18 fold from what it was in
1950-51. While the traffic handled dur-
ing 1970-71 was about half a million ton-
nes, the traffic has doubled within the
past fen years and the port is handling
more than a million tonnes of cargo an-



